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«fcrt S. V. Ramaswami: I want
notice.

Shri Dasappa: May I know whether 
information could be furnished as to 
when exactly these rails were laid 
there? How long is it, and how old 
are they?

Shri S. V. Ramaswami: I am sorry 
1 have not got the information. If a 
separate question is put, I shall ans­
wer.

Sllghat Railway Station Incident
*1943. Shri Tangamani: Will the

Minister of Railways be pleased to 
state:

(a) whether it is a fact that 
windows of Railway Station were 
broken and platform lamps smashed 
on the 28th March, 1958 at Sllghat 
Railway Station on the North Eastern 
Railway;

(b) if so, the causes for the same; 
and

(c) whether any special trains were 
run on that day for Ashokastami 
Festival?

The Deputy Minister o f Railways 
(Shri S. V. Ramaswami): (a) Yes, 
Sir.

(b) This happened after the Railway 
staff prevented some passengers from 
travelling without tickets on foot­
boards and roofs of coaches.

(c) No, Sir, but two trains running 
between Chaparmukh-Silghat Sta­
tions were strengthened by three 
additional class III Coaches each.

Shri Tangamani: May I know whe­
ther it is not a fact that this accident 
occurred because there was not 
enough room for the passengers in 
the train?

Shri S. V. Ramaswami: No, Sir. It 
was because they wanted to travel 
without tickets and there was some 
checking.

Shri Tangamani: May I know whe­
ther in future at least, on special 
festival occasions, special trains will 
be run in this area?

Shri S. V. Ramaswami: It all de­
pends upon the needs of the situation
and on the occasion.

Shri Tangamani: In his reply to 
part (b) of the question the hem. 
Minister said that because the pass­
engers were travelling on foot-boards, 
they were prevented from .. . .

Mr. Speaker: The hon. Minister said 
that they travelled on foot-boards not 
for want of accommodation but to 
avoid purchase of tickets. Those 
people would not get into the train, 
because the moment the inspector 
comes in they will jump out. There­
fore they travel on the foot-boards.

Shri Tangamani: When the acci­
dent happened, more than 100 pass­
engers were there because they could 
not get accommodation.

Mr. Speaker: If the hon. M in is te r  
does not admit that it is not for want 
of accommodation but for want of 
tickets. . . .

Shri Liladhar Kotoki: In view of 
the fact that there is great rush of 
passengers from the Chaparmukh, 
Nowgong side to Siighat station on 
Ashokastami festival, will the Govern­
ment consider the necessity of pro­
viding special trains on such occa­
sions?

Shri S. V. Ramaswami: I have al­
ready answered the question on this, 
put by the hon. Member from the 
other side. It all depends upon the 
occasion and the demands.

Shri Tangamani: May I know whe­
ther there was some festival in the 
neighbouring area during this period 
when this accident took place—on the 
28th March, 1958?

Shri S. V. Ramaswami: I require 
notice.

Shri Tangamani: In answer to part
(c) of the question, whether any spe­
cial trains were run on that day for 
Ashokastami festival, the hon. Minis­
ter said, “No, Sir”. Now he wants 
notice to find out whether there was 
any festival.
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Shri S. V. lU n m w m l: The atuwer
is that two trains running between 
Chaparmukh-Silghat stations were 
strengthened by three additional class 
i n  coaches each.

Shri Tangamani: That is why I 
wanted to know whether there was a 
festival and whether they were going 
to run special trains. He could have 
said, “No."

Mr. Speaker: The hon. Member re­
ferred to festivals and the running of 
special trains on those days. What 
more festivals does he want?

Shri Tangamani: This particular
festival.

Mr. Speaker: He admits that when 
this festival took place there, no 
special trains were run on that day— 
for the Ashokastami festival. What is 
the other festival that the hon. Mem­
ber has in mind?

Shri Tangamani: This particular
festival.

Mr. Speaker: It is there in the ques­
tion itself. I am not able to follow 
the question.

Shri Tangamani: When there was a 
supplementary from my hon. Friend 
on the other side asking whether spe­
cial trains will be run for this par­
ticular festival, the hon. Minister said 
that he wanted notice.

Mr. Speaker: He has already ans­
wered that. He read the answer 
again.

Shri Prabhat Kar: The hon. Minister 
said that two third class bogies have 
been attached to this particular train 
running between Chaparmukh and 
Silghat stations. The very fact that 
two extra bogies were attached to the 
train is an admission that there is a 
special circumstance, and that is why 
the question has been put. May I 
know whether the Government are 
contemplating to provide a special 
train for that?

Shri P. C. Borooah: May I know if 
the Government were aware of the 
public representations made to the

Railway for the introduction o f spe­
cial trains on the Ashokastami day 
on that line?

Shri S. V. Ramaswami: If proper
representations are made, we shall 
certainly consider them.

Shri P. C. Borooah: There were
public representations made to the 
Railway for running special trains on 
that line on that day. May I know 
whether the Government were aware 
of that?

Shri S. V. Ramaswami: I require
notice.

Mr. Speaker: Merely because ol re­
presentation, are the railway autho­
rities entitled to look into it and find 
out whether the attachment of two 
bogies are enough or a special train 
has to be provided for? Next question.
ir
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